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19.03.2015.
App; Sri Praveen Kumar, learned counsel for the applicant is on 
adjournment.
Resp: Sri Rajendra Singh, learned counsel for the respondents is present. 

List this case on 22.04.2015.

(Ms. Jayati Chandra) 
Member (A)

(Navneet Kumar) 
Member (J)
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O.A. N o .473/2011

Hon'ble M r. Navneet Kumar. Mem ber(J)
Hon'ble Ms. Javati Charidra, M em ber (A)

AppI; Sri Praveen Kumar.
Resp: Sri Rajendra Singh.

Tlie learned counsel for the applicant submits that the  
present O.A. has rendered infructuous and same may be dismissed 
as infructuous.

Accordingly, the present O.A. is dismissed as infructuous.
No order as to costs. 6 >
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